181 Written Answers
Sugar Units in Orissa

1381. SHRI A.N. SINGH DEO: Wili the
Minister of FOOD AND CIVIL SUPPLIES be
pleased to state:

(a) the number of industrial licences
issued for setting up sugar industries in the
State of Orissa in the co-operative sector
during the years 1988, 1989 and 1990;

(b) the location of such units;
(c) whether Government of Orissa pro-
pose to seek assistance from private parties

in setting up of these sugar industries; and

(d) if so, the details thereof?
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THE MINISTER OF FOOD AND CiVIL
SUPPLIES (SHRI NATHU RAM MIRDHA):
(a) and (b). No letter of intent /flicence has
been issued for setting up of new sugar
factories in the State of Orissa in the coop-
erative sector during the years 1988, 1989
and 1990, so far.

(c) and (d). M/s Industrial Promotion &
Investment Corporation of Orissa Limited, a
Government of Orissa undertaking, who have
been issued Letters of Intent for setting up of
new sugar factories have signed Memoran-
dum of Understanding with certain private
parties as co-promoters to implement the
sugar projects jointly as per details given
below.

Sl. No. Location of Proposed Unit

Date of Name of party with who
LOI MOVU has been signed
1. Sogar Village, Teh. Kamakhya 29.8.88 M’/S Sakthi Sugars Lid.,
Nagar, Distt. Dhenkanal Coimbatore (T.N.)
2. Bolangir 20.3.89 M/S Dhampur Sugar Mills
Lid., Distt. Bijnor (U.P.)
3 Dharamgarh Distt. 20.3.89 -do-
Kalahandi
4 Nawarangpur Distt. 20.3.89 M/S Mohan Breweries &
Koraput Distilleries Lid., Madras.
LOI = Letter of Intent.
MOU = Memorandum of Understanding.
import of LIFE Saving Drugs THE MINISTER OF HEALTH AND

1382. SHRI KUSUMA KRISHNA
MURTHY: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state the

“:r.mborofvariotiesd lite saving drugs which
in the list of priority import?

FAMILY WELFARE (SHRI NILAMANI
ROUTRAY): The list of life saving and anti-
cancer drugs formulation allowed for import
under open general licance are given in the
list 3 of Appendix 6 Volume | of the current
Iimport and Export Policy issued by the Min-
istry of Commerce.



